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Feg-ATAd IS TEard TRITHT

ADMINISTRATION OF UNION TERRITORY OF LADAKH

HOME DEPARTMENT
UT Secretariat

Subject: - Enhancement of upper age limit for Ladakh Prison (Subordinate) Service.
RefNo: PHQ /Pers/ Prison /Rec/2022/311 Dated: 08-01-2022

Order No: - 05 — Home of 2022
Dated:- 21.04.2022

Sanction is hereby accorded to the enhancement of the prescribed upper age limit for
recruitment against the following posts in Ladakh Prison (Subordinate) Service as under:

direct

S. No Post From To

1 Assistant Superintendent Jail 28 30

2 Warder/ Warder Driver 28 30
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This shall, however, not apply to the posts already advertised, for which the last date, fixed by
recruitment agencies, has expired.

It is further directed that the recruitment against the posts, which has been advertised before the date
of issuance of this Order, shall continue to be governed by the age applicable at the relevant point of

time.

This age relaxation shall be a one-time exception and this order shall remain in force for a period of two
years from the date of publication of this Order in the Official Gazette.

By order of the Administration of Union territory Ladakh.

(Tashi Dolma) JKAS
Additional Secretary
Home Department
home.ladakh@ladakh.gov.in

No:-Home/UTL(4-A)/2022-296-310 Dated:- 21/ 04/2022.
Copy to the:-
1. Joint Secretary (JKL), Ministry of Home Affairs.
2. All the Administrative Secretaries UT Ladakh.
3. Additional Director General of Police (ADGP) Ladakh.
4. Secretary to Hon’ble Lieutenant Governor, Union Territory of Ladakh for information of Hon’ble
Lieutenant Governor.
5. Private Secretary to Advisor for kind information of the Advisor.
6. District Informatics Officer, NIC, Ladakh for uploading on the UT Website.
7. 1I/C Archives, Archaeology and Museums.
8. Office/Order File.

“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal

consequences and also for any other misrepresentation etc.’
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